105 Written Answers

in unfair trade practices under the Essential
Commodities Act and prevention of
Blaekmarketing and Maintenance of
Supplies of Essential Commodities Act by
the State/UT Governments.

(b) The prices of selected essential
commodities have already started showing
a declining trend. With the anticipated
higher production of agricultural produces
during the current year, the prices are likely
to come down further. The State
Governments and Union  Territories
Administrations have been requested to
remove all the restrictions on the inter-state
movement of goods in the country.

Central assistance to States to Check
price rise

668. SHRI A. VIJAYA RAGHAVAN:
Will the Minister of FOOD AND
CONSUMER AFFAIRS be pleased to
state:

(a)whether Government have taken
some measures to arrest the prices of
essential commodities;

(b)if so, the details thereof; and

(c)whether Central Government have
given any assistance to States in this regard;
if so, the details thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF FOOD AND CONSUMER
AFFAIRS (SHRI SATYAPAL SINGH
YADAV): (a) to (c). the prices of selected
essential commodities showed an upward
trend during the last few months due to
decline in their production, adverse climatic
conditions, non-availability of sufficient
quantities for imports in the international
markets. The Government has taken a
number of measures to control and stabilise
the prices. The import of onions and pulses
have been placed under OGL at zero duty
and import duty on edible oils has been
reduced from 25% to 15%. In view of sharp
rise in prices at Delhi, the Government
arranged for the distribution of onions
through the public distribution agencies at a
subsidised rate of Rs. 10 per kg. at Delhi
from July, 98. Several other State
Governments also supplied a number of
essential commodities at below market
prices through PDS and cooperative outlets
in their States.
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Fair Price Shops
670. SHRI C. O. POULOSE: Will the

Minister of FOOD AND CONSUMER
AFFAIRS be pleased to state:

(a) the total number of fair price shops in
the country, State-wise;

(b) the number of fair price shops per one
lakh population in urban areas,' State-wise;

(c) the number of villages covered under
one fair price shop.in rural areas, State-wise;

(d) the steps taken by Govt, to increase the
number of fair price shops in rural areas; and



